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RAJYA SABHA
Tuesday, the 14" March, 2023 / 23 Phalguna, 1944 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

FELICITATIONS BY THE CHAIR

MR. CHAIRMAN: Hon. Members, the 95" Academy Award function at Los Angeles
was a moment of glory for us. ‘The Elephant Whisperers’, Ms. Kartiki Gonsalves’s
debut film, won the Best Documentary Short Film Oscar and the song “Naatu
Naatu’, composed by Shri M.M. Keeravaani with the lyrics by Shri Chandrabose from
Shri S.S. Rajamouli’s film ‘RRR” won the Oscar Best Original Song.

Hon. Members, the wins for “The Elephant Whisperers” and ‘RRR’ mark a new
recognition of full spectrum of cinema that India produces. This will further the
internationalisation of India’s film industry. These achievements also reflect global
appreciation of vast talent, immense creativity and committed dedication of Indian
artists, indeed another facet of our global rise and recognition.

On my own behalf and on behalf of this august House, | congratulate the entire
team of artists, everyone associated with this positive venture, ‘The Elephant
Whisperers” and the movie ‘RRR’ for the well-earned recognition. Now, the Leader
of the House.

SHRI JAIRAM RAMESH (Karnataka): No, Sir. ...(Interruptions )..
SHRI SHAKTISINH GOHIL (Gujarat): No, Sir....(Interruptions)..
MR. CHAIRMAN: | will allow you too.

THE LEADER OF THE HOUSE (SHRl PIYUSH GOYAL): Mr. Chairman, Sir, it is also
very interesting ...(Interruptions)..

MR. CHAIRMAN: One second. ...(Interruptions)..

SHRI PIYUSH GOYAL: Only on this point, Sir. ..(Interruptions).. On the award,
Sir...(Interruptions ). .
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MR. CHAIRMAN: One second. ..(Interruptions )..Shaktisinhji, your smile is full of
Shakti, captivating.

Hon. Members, there are some occasions when we must be only in one mode
and that is the mode of happiness and appreciation. It is an occasion where | would
plead with the hon. Members, | will give you some time to reflect. Please confine
yourselves only to paying our tribute on these great achievements. Do not digress.
Now, the Leader of the House. ...(Interruptions)...

SHRI PIYUSH GOYAL: Sir, what | was trying to do, | wanted to share with the House
that this 'The Elephant Whisperers' has been made by two women of eminence.

MR. CHAIRMAN: Okay. It is significant.

SHRI PIYUSH GOYAL: It is about gender. It is a respect for our women of India that
both ladies associated with 'The Elephant Whisperers' are eminent women, and it is a
great mark of recognition for India's women that 'The Elephant Whisperers' has got.
...(Interruptions)...

One more thing. It is about sustainability, and it also shows that the world
today is recognizing that sustainability has become core to our philosophy.
...(Interruptions)...

And, finally, Sir, 'RRR’, the script-writer, is an hon. Member of Parliament,
Mr. V.V. Prasad. | think, we all owe a debt of gratitude to acknowledge Mr. V.V.
Prasad's contribution. ....(Interruptions)...

MR. CHAIRMAN: One second. ...(Interruptions)... Hon. Members, | am so happy
that Leader of the House has confined only to the issue. | will now call upon the
Leader of the Opposition, and, Khargeji, | am told by the Leader of the House that the
script-writer is our Member. ....(Interruptions)... We need to congratulate him. He is
a Member of the House of Elders, the Upper House. Hon. Leader of the Opposition.

SHRI RAJEEV SHUKLA (Chhattisgarh): Sir, is he here? ....(Interruptions)...

MR. CHAIRMAN: Rajeevji, 'presence’ is always impactful. Sometimes, 'absence’ is
equally impactful. Hon. Leader of the Opposition.

THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Sir, | also join
to congratulate both the awardees. Particularly, first time, such an award is given to



[ 14 March, 2023 ]

'Naatu Naatu' and also to 'The Elephant Whisperers.' Both of them come from South
India. It is a great pride for us. We are very proud and whatever you have told, we are
with you. But my only request is that the Ruling Party should not take credit that 'we
have directed it, we have written the poem.' ....(Interruptions)... 'Modiji has directed
this film; they should not say that.' ....(/nterruptions)... That is my only request.
...(Interruptions )... It is the contribution of the country. ....(Interruptions)...

SHRI JAIRAM RAMESH: Sir, please don't expunge his remarks. ....(Interruptions)...

MR. CHAIRMAN: Well, | have had the occasion, hon. Members, this morning to read
several newspapers, and there is extensive coverage. It was very enlightening and it
is a shift; it is a recognition, we must all take pride. After all, we are proud Indians,
take pride ... ...(Interruptions ...

SHRI JAIRAM RAMESH: Sir, in 1984, we won an Oscar ... ...(Interruptions ). ..
SHRI PIYUSH GOYAL: Sir, in 1984, it was not an ... ...(Interruptions)...

MR. CHAIRMAN: One second. ....(Interruptions )... One second. ...(Interruptions)...
Let Mr. Jairam Ramesh speak. ....(Interruptions)... One second. ...(Interruptions)...
Mr. Jairam Ramesh, confine to this issue and say a few words. ....(Interruptions)...

SHRI P. BHATTACHARYA (West Bengal): Sir, this is not a subject of debate. Make
it very clear. ...(Interruptions)...

MR. CHAIRMAN: Jairamiji, what do you want to say? ....(Interruptions )... Have you
to say anything on this point? ....(Interruptions)...

SHRI JAIRAM RAMESH: Sir, this is an occasion for collective celebration, not for
narrow partisan points scoring like the Leader of the House is doing.
...(Interruptions )...

MR. CHAIRMAN: You are being unfair. He was not partisan. And the Leader of the
Opposition had elevated it to a very high level. We all must enjoy it, relish it. Would
any other Member of the House like to reflect before | give the floor to Dr. Amar
Patnaik? ....(Interruptions)...
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7Y ST [T« R, ST1 F29 SH DI el B

MR. CHAIRMAN: Yes, Madam. And mind you, hon. Members, we have one of the
greatest artists as Member of the Upper House and a global authority who can reflect
on our great achievement. She herself has to her credit inspirational contributions.
Madam Jaya Bachchan, on this.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, | am so happy and | am so glad
that we are discussing the most important ambassadors of this country, the film folks.
It does not matter whether they are from the North, East, South or West. They are
Indians. | am so happy that while thanking the President, | did mention this point in
my speech and | feel vindicated today. | stand here with pride and with dignity for my
film fraternity who have represented this country a number of times and have won a
number of awards, starting from Shri Satyajit Ray and others. | also want to
contribute and say that | know Mr. Rajamouli very well. RS Gﬁ, MY T Sra-dia |
ST SIR-SIR | diefd 27 ...(AGET). .

MR. CHAIRMAN: Yes, Ma'am.

SHRIMATI JAYA BACHCHAN: The writer is not only the script writer but the story
writer as well. He is a Member of this House and it is a great honour. There have
been many, many such people from the creative world who have been Nominated to

this House, Tgol ¥l 3R 3115l WI| ...(aeTH)... TR, Ig il oS BIdT ST Y&l 2
..(TAIH)... I8 <RIT! ... (FGIM).... TS AR I WY 2, 89 W 91T bl 8, TR
ST Pl FIdT Bl 1d BIdl ©, 1 3T FdeR Ad BRU| ...(FILH)...

ot qumafa ﬁ?ﬂ?, I JATATST Bl %\r, §€'I'3 JMaTST 1 You have the distinction of

belonging to a family that has a terrific DNA for creativity in the film industry.

SHRIMATI JAYA BACHCHAN: Sir, | thank you for your kind words.
§ I8 el ATEd] § (4 I8 YOIAW &l H WIRA Q¥ DI ST Pl gIarg ol
el g [ ITD! WICR IS & AT 3ITST FART ST Dl RBIATSS BR I8 2l The

market of cinema is here. It is not in America. Thank you.

MR. CHAIRMAN: Dr. Amar Patnaik.
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DR. AMAR PATNAIK (Odisha): Sir, while | join the House in complimenting this
tremendous achievement that both the films have achieved, there are a couple of
things which come out and which have to be noted. In 'The Elephant Whisperers' the
kind of relationship that human beings have with nature, with the animal world, has
been depicted very beautifully. | think that is a part of the Indian ethos, Indian culture
and that is what we have communicated to the world. | think we must appreciate this
particular fact. The second thing is that this movie came from the OTT platform. That
basically means that the way we are going ahead, India is going ahead, in
digitalization, in using digital platforms in creativity, is something that needs to be
commended and noticed as well. As | read in the newspapers, the two characters in
that movie still do not know the entire ramification of the fact that they won the Oscar.
They have been given a new orphaned elephant to rear up. They have left the two
that are already there.

Sir, this is a tremendous achievement and this is a celebration of the fact that
we Indians can show to the world the sustainable way of living in this world. As for
the song, | think it has caught the imagination of all sections of the society. As
Madam Jaya Bachchanji said, this is creativity at its peak, being recognized globally,
and | think we must all be very happy about it. We must celebrate it and we must
compliment all the people involved and also those who are probably lurking
somewhere, whom we must promote, so that we occupy the central place in the
comity of nations. Thank you, Sir.

MR. CHAIRMAN: We have another distinguished artist, Dr. Sonal Mansingh.

S1. AFe 9HRE (AM-FER@) « g=gars, |- H <1 a1d de arsd

UBCll 91, Aab A1, FD! ATATS b I H_I Al STaTST AT b IR
ST ¥, o, W b S W ST ]S & - 9gd AWa, 9gd 991s AR gdrg &
A1 | {31 39 91 Dl Had gY Hl 37 8 b il 1 -A1¢" ¥eq §, b IR 4 I I
el foh I8 21eq HE1 A 31T, A HEd ¢ & I8 Weq '’ | 31T, T I ¥ AT
3R I8 T 99 @1 39 YXI G131 39 WX A9 W2 7, I8 §AR oy 98 €1 8y &
EIGR

TR, gl 91 I8 € b e uferthe e’ STergie] &1 Y ardis fiyel &1
HEAT ATEl g b IT0eT S BHAR SR 99 &, YIHE & 3R BAR fofg grell, sl
3T oI 8, < Teb TXidh A ITebl WY 3TeR f&ar 11 &, qe T fan ar 81 8H
FIDI AP N H W1 95 8Y 81 A112Y [ BHAR S S URH YOI TSI Sif AR
OIS ST 2, 7T Y 599 F7eh © 31K 9 91d & 89 ITS W | Udh IR fh I 99Ts |
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MR. CHAIRMAN: Dr. Prashanta Nanda, another hon. Member from the industry.

DR. PRASHANTA NANDA (Odisha): Mr. Chairman, Sir, it is a great moment and a
proud moment for our country. | am feeling so happy that | cannot express it. | have
spent all my life making films. For sixty years, | have been making films. | have also
got national and international awards, but this Oscar Award for a film on OTT platform
is beyond my imagination. | hope that all Indians should feel proud. This is our day.
Thank you very much.

MR. CHAIRMAN: Hon. Members ....(Interruptions)...

S ST g2 W), IR B B WHHA B R &1 el a1 a8
grferamic & foredt AR &1 ferm| ...(aum ). .

MR. CHAIRMAN: Hon. Members, | feel the absence of legal giants who perform in
Court. | wish they were also here to share our joy today. They are the members of my
fraternity and the senior advocates. Now Dr. Santanu Sen; he is elegantly dressed.

DR. SANTANU SEN (West Bengal): Sir, | sincerely congratulate them. Definitely, it is
a matter of great pride. It is an honour for the entire country. | sincerely endorse the
statement made by our learned Member, Shrimati Jaya Bachchan that it is not the
north or west or south or east, it is an achievement of our country at large. Thank
you.

DR. JOHN BRITTAS (Kerala): Sir, it is a matter of great pride that we have won the
Oscar. Many hon. Members were commenting about the OTT revolution that is
happening in this country. It is a platform for national integration. Whenever we go to
any place, people talk about Malayalam movies, Tamil movies or Telugu movies.
There is another aspect which | would expect the Government to consider. Despite
the fact that there is a lot of talk and discussion about the Indian movies, the
contribution of media and entertainment industry to the GDP is less than one per cent
as compared to other nations where it is more than four per cent. Also, there is a
growing concern that a lot of offended people are growing in the country and a lot of
censor cuts are happening to the movies. | would ensure that the House should be
obviously together to ...(Interruptions)...

MR. CHAIRMAN: Okay, John Brittasji; it is a moment of joy. ....(Interruptions)...
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SHRI G.V.L. NARASIMHA RAO (Uttar Pradesh): Thank you, Mr. Chairman, Sir, for
the opportunity. It is truly a moment of glory for the Indian cinema. The Director of
this movie, Shri Rajamouli, is also a Director of Bahubali movie, which is another
international success. Shri V. Vijayendra Prasad, a Nominated Member of this
House, is also the story writer for Bahubali, apart from this movie. So, this is not a
lone success. Shri V. Vijayendra Prasad, who is not here in the House now, is also a
story writer of another successful movie 'Bajrangi Bhaijaan' and several other major
hits. 'RRR'is a patriotic film; it is a film against colonialism and it also truly celebrates
India's struggle for Independence. Apart from being an Indian, | think, it is a great
moment of pride for all Telugus because the original fiim is Telugu and the song
'Naatu Naatu'is a Telugu song. So, | would like to add that additional moment of
glory to this occasion. Thank you, Sir.

1} 7T YPT: AR, FIY Ugl H AYD! g=Id1E <1 A8l § [ AT Ueh g ARE Bl
URIRT Y DI & Gl o1 2 b 59 TRE Bl IUAl bl Fa- 4§ S B I
HATHRI BT I8 ST U 9T B 8 3R 5Fd! I ARIET B ST, I+ HH 2l
ST o ST St A e, | 39 91 9 QX1 RE e Hd § fb ARy R41 ST sfaror |
IR IR b, %7 ke ¥ fa%a 4 9¢ el €, 98 a7 g} =1e 8, 9 4Ry R4
Bleiigs ®I U Ble I FAIY 1 Uddh! 9975 S Y H 39 9a- & HIegH o
I8 3Tl HRAT Al § b [ 137 3R 3rare @l W1 H WRA BeAThR AR
YRAT g d BT, S {7 I1e g9 Ja SI1e] T a—IdT 81911

MR. CHAIRMAN: Now, Shri Prakash Javadekar. We will have three more speakers
on this point and then come to the Agenda.

SHRI PRAKASH JAVADEKAR (Maharashtra): Mr. Chairman, Sir, the whole House is
very happy and the whole country is happy for both the reasons. | will first talk about
the documentary, 'The Elephant Whisperers'. This elephant, as Sonalji said, is our
deity also. And, more importantly, we have more than 30,000 elephants in our country
and we are, probably, the only country which worships trees, animals and nature.
So, these are the ethos of our country - living in harmony with nature.

MR. CHAIRMAN: Great. Thank you. Now, Mr. Vaiko.

SHRI VAIKO (Tamil Nadu): Mr. Chairman, Sir, this is the happiest occasion. After a
long time, we all join together in complimenting the composer and the singer of RRR
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film. But, previously also, Mr. A.R. Rahman got the same award for his composition
"Vande Mataram'
MR. CHAIRMAN: It was 'Jai Ho'.
SHRI VAIKO: Yes, 'Jai Ho'. So, we are proud as this is the second time for music for

Tamil Nadu. Therefore, | also wanted to recall what Music Director Mr. A.R. Rahman
established and achieved. Thank you, Sir.

ot QU : Ife § gbial A1 999d1, O bel 7 hal UldedT STx dRdll Now, Dr. M.
Thambidurai.

2 GPpd TAG RIS (ISRYT): I Y g8l 7 Bl Al & Foball & b Sl
TG 3ATST B9 T8I RTh PR I8 &, MU il I $UI I8 BI |GG 89 7h BR 78
BId|

DR. M. THAMBIDURAI (Tamil Nadu): Mr. Chairman, Sir, | also join all my colleagues
in appreciating and congratulating the awardees who got the Oscars. | would like to
specially mention that the award-winning documentary 'The Elephant Whisperers'
has been produced and shot in Tamil Nadu, in Ooty area. | am very proud of that.
There is so much nature that we have in Tamil Nadu. This documentary has shown
the Nilgiri Hills. Apart from that, the song from the movie RRR is a good song. We
appreciate that and it is a credit given to our country.

| would like to say that the great leaders from our AIADMK Party, MGR and
Jayalalithaaji, were also film actors. You know it very well. They are very popular.
This movie talks about Dravidian movement. ....(Interruptions)...

MR. CHAIRMAN: Thank you, hon. Member.

DR. M. THAMBIDURAI (Tamil Nadu): Therefore, we are very thankful for giving us an
opportunity to appreciate this achievement. Thank you, Sir.

SHRI SUKHENDU SEKHAR RAY (West Bengal): Sir, thank you for excluding me.
MR. CHAIRMAN: No, Sukhenduji, | can't exclude you. 1A+ Rl ggd YNTAT 3R

X B Please take the floor. ....(Interruptions)... | would request Shri Sukhendu
Sekhar Ray to take the floor.
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SHRI SUKHENDU SEKHAR RAY: Sorry, Sir, | cannot speak.
MR. CHAIRMAN: Please take the floor.
SHRI SUKHENDU SEKHAR RAY: | cannot speak.

MR. CHAIRMAN: Sukhenduji, we are discussing a very pleasant subject. What
happened was that just when | took your name, | had indicated Dr. Sen, your
colleague. | thought | must yield in favour of the black as compared to white at the
moment. So, | am sure, you will take note of my special request and make your
contribution. You come from a State that has a rich culture and has made significant

contribution in the field. &g ST, 3T H 3R BHH ARTSH BT R 781 81 AhdT 5

SHRI SUKHENDU SEKHAR RAY: Sir, | would just like to remind you that as per the
normal procedure of the House, firstly, the Leader of the House, then the Leader of
the Opposition, then the leaders of the various political parties -- and, as it is a
special occasion, then, obviously, the Members of the Parliament who are, by
profession, performing artists -- should get the chance to speak. Anyway, it was not
maintained. With this rider, | would like to submit before you that whatever has been
stated by my hon. colleagues, | share their views, but, through you, | would like to
request Shri Bhupender Yadav, the hon. Minister of Environment, Forest and Climate
Change for organizing special flm shows, particularly of the Elephant Whisperers, for
the children, for the school-going boys and girls because day in and day out, the
elephants are being killed by speedy trains and poachers. If we organize these
shows, it will have a positive thought in the minds of our children. Thank you, Sir.

MR. CHAIRMAN: It is a very constructive suggestion. Shri C.M. Ramesh.

DR. C.M. RAMESH (Andhra Pradesh): Sir, as it mainly concerns the Telugu film
industry, kindly allow me to speak in Telugu. i "'Sir, the Telugu film industry has won
an Oscar Award and is now winning accolades from the entire world. | congratulate
music composer, Shri Keeravani, lyricist, Shri Chandrabose, director, Shri Rajamouli,
actors, Shri Jr. N. T. Rama Rao & Shri Ram Charan and also the entire team
associated with the song. If the House permits, | request your good self to permit this
august House to felicitate the entire team after they return to India. Shri V. Vijayendra

* English translation of the original speech delivered in Telugu.
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Prasad is a Nominated Member of this august House. | thank the hon. Prime Minister
for his foresight in recommending such eminent people to the Nominated Members
list. Sir, Telugu people are feeling proud and elated with this success. Thank You."

SN Jofid 974 (B3I : |l HBIeY, § 9a9 Y8l 3MTudh Aredd 4 fhed
§SEE DI GGG ST 18! §, [ BRI TS YR Fa+ H GIpRI8C hell &, Sl
98 BH <@ Bl (el 8| IBT 95 AR I DI TS © 3R J3I a1 & 1 &l aTed 3741
HE! dTh] &1 'ARARIR' 3R 'S vferthe (e’ | a1 <o, 7 &1 797 3R 89
FHoaR DI RARIST 98d e Al I Sl S o1, 98 IR Hod) &I, AR
RIfRTRIcT o1 3R 9% BThx Sl SSUT & oI 19 BYd 8, STDT Uciid 2l g9 31
HIR BT T haT, T ST SIARRTSET TR TR FH gall §1 99 I8 o & T
g9 AN & oY U 9gd 991 o gl WX, Sl Al 8Kk § - 918 A9 &I 92T 8,
STFER 1 g=a] 1 I ST BT 81 - /i dl A Bl & 3R IHD] R A [T Tep ST
BIAT 21 B9 AP (oY I8 95 g1 oI 21 H 37U A1eqH A I9h] 9gd-95d g=adIa
ERIRY

Sl BRI®T Igddl (FERTE) @ R, S B4R UIferIMeRI=T - 99715 <1, 41 dvE
A H A 9918 o1 ArE< g1 H Up ST 3R AR DAl tug%g‘l\l b g8l I U 3R
i8I <=1 AT 21 98 W U S8 Y d ST qlgcbwl q | A I B
SoISYd fhdn of, S8 W &l g9 Ue+l g o1, a1 H STep! |l ge1g <=1 =g
AR, SIYDHT YIgehIvl | IT AT, H Yeb Sl 3R Be-l A1gd fh I8 Sl GIgehic
HeaR 8, IR IR S & 918 A1 HIFSAT WIeHh R TR F1IBhIc hody Bl FH
Wiﬁriﬁlﬂﬁ"'ﬂ, ﬁﬂ%%ﬂﬁ%ﬁﬁmaﬁaﬁﬁﬁl And, Sir, because | am

wearing black, | yield the space to Mahua Maji ji, who has been wanting to speak.

Thank you so much.

MR. CHAIRMAN: The only culture | know is 'agriculture’.

SHRIMATI PRIYANKA CHATURVEDI: Of course, Sir.

MR. CHAIRMAN: And, let us believe in that. Now, Shri Binoy Viswam.

SHRI BINOY VISWAM (Kerala): Sir, | add my humble voice to the emotionally-
packed words of Shrimati Jaya Bachchan. She mentioned the feelings of this House
in very beautiful words. This is the moment when we all join together to uphold our

culture, its diversity, its richness and its aesthetics. It is no more a narrow one; it is a
wide one, and that wideness is to be celebrated now. Sir, the ftribes, the
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underprivileged and their love for the nature is beautifully shown in the film called
"The Elephant Whisperers'. That film shows how great this country is. In the same
way, the dance of 'Naatu Naatu' will always remain in our memory, and | believe that
this country will celebrate that dance also. This is the moment that this country thinks
about diversity and oneness. Our diversity is the cause of the oneness. It is not that
one language is the answer for it. In several languages, North or South, India is one.
Telugu or Hindi, India is one. Malayalam or Hindi, India is one. But that idea is not
taken seriously by certain quarters.

MR. CHAIRMAN: Thank you.

SHRI BINOY VISWAM: This is the reminder for most of them.

St guTafa : Aad! "grefl AR |ef)' Bl ATE M S Bl Now, Dr. Fauzia Khan. Briefly,

Madam.

DR. FAUZIA KHAN (Maharashtra): Sir, a great Indian poet has said that if music be
the food of joy, sharing makes it paradise. We are spreading the joy of creativity and
we are sharing the glory of India here, across ideologies, across regions, across
geographical boundaries. So, let's celebrate our diversity; let's celebrate our
creativity. It is a proud moment for us. And let's celebrate our gender
empowerment.

DR. K. KESHAVA RAO (Telangana): Sir, | don’t want to be parochial, but | feel so
happy when all of you say such words of praise, because the film is from my State. It
is not of my State only; it is a universal film. But you have not taken one name. | am
thankful to Dr. Ramesh. It is Keeravani who got the award. His name should be
taken. He is the composer. The award is given in the category of 'Original Song'.
There are many songs for which the Oscar is given, but there is one category known
as 'Original Song', which takes the entire universe into itself. As you might have seen
yesterday, all the other joined the dais. | also especially congratulate Mr. Prasad. He
is not here. He is not directly associated with it, but he is associated with it in writing
along with Mr. Rajamouli. Rajamouli is the writer and his son. Rajamouli and
Keeravani along with the actors, whose names Mr Ramesh mentioned, are all from
my State. But they are not from my State only; they belong to this country, although
they are certainly from the southern region. Thank you very much.

11
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1. 79 $AR 311 (A8R) @ IR, H 37U+ S 31IR 37U THR AT BT 3R 3 AT
3R A& B WIGIRIT o |1 U 3MIh] TAINITS HRAT g1 W=, IS T T4 Bl
&7 &, ifhT T & U &107 3771 o folU 31aeaes & - 319 R399 g | a1 &, 981 Bs
CL ?%’ - IR ATEd had ﬁ, 'where the mind is without fear and the head is held
high'. 3TTC 3R HEaR I df-Heh HIAT BT AR TSI DI YAIC HRAT B,
T4 SR UNT U i Th 3| oy &gl

sient A fgadt (STR uawn): |quraly Aeiey, | 9ga ggdTe ol dred g (&b 31Tel
MY AS Bl Th AT B -1 BT I g91-T 2l 39 g9N 9t gefea
Il 7 AU TG ¥ 9915 &l & AR § 4 G & 12T W Bl Hag R gU 94T
ERIRCIERIE

ISy, § U a1d Hel arsdl § (4 a1 [Ra a1 uiegH, a1 IR 37 S8,
I8 IR RGI 81 31U 2 3iR 31T AR fegwi el g1 Agied, § 311<] I8 P8
Dl § b Geb 56 $9 b A & A ATST <2 &b FHT STl 1 HIHT 56 §9 7 81
AT B ...(AGLT)... F81&d, H 9915 o1 =Tl § AR 3 a1 Afetrsii o srars e
EASEEARINAENEEEIMEEIRCIERI ]

THE MINISTER OF PARLIAMENTARY AFFAIRS; THE MINISTER OF COAL; AND THE
MINISTER OF MINES (SHRI PRALHAD JOSHI): Sir, | also associate with all the
Members who have expressed their deep happiness regarding two Oscars at a time
for India. It is really a very happy moment for all of us. One of the script writers is Mr.
Vijayendra Prasad, who has been Nominated by the hon. President. It is also a very
important thing to note how the hon. President is now Nominating Members who are
illustrious in their own fields. That is a very important thing. | would like to
congratulate him also. ....(Interruptions)...

SHRI JAIRAM RAMESH: Sir, there have been....(Interruptions)...
MR. CHAIRMAN: Jairam ji.

SHRI PRALHAD JOSHI: | am only appreciating Shri V. Vijayendra Prasad.
...(Interruptions )... Why Jairam ji is so agitated, | am not really able to understand.
...(Interruptions ).. Also there is 'The Elephant Whisperers'. Both the producers are
women. This shows the Nari Shakti of our country. | congratulate both of them. |
also express my happiness and | congratulate them.
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SHRI G.K. VASAN (Tamil Nadu): Sir, congratulations to the winners of Oscars. We
are proud Indians. | would like to request the Central Government and the State
Governments that in hilly terrains where schools are there, 'The Elephant Whisperers'
should be screened, so that the students are aware of the nature and the silent
intelligence of the elephants which is a must. | request the Central and State
Governments to consider this screening for the students in hilly areas.

MR. CHAIRMAN: Hon. Members, before | call three or four Members to contribute
significant points to it, | have to inform you that this morning | got good input from
very senior people in the film industry and in the field of culture. They said that the
Upper House must help develop an ecosystem, so that exploitation of such talent
takes place, so that everyone can totally use talent and potential, and wherever there
are handicaps, wherever there are hiccups, wherever there are problems, we need to
overcome them. | am sure we will have some kind of a discussion during the Session
so that we can wholesomely motivate such kind of emergence of an ecosystem.
Shrimati Mahua Maji.

ST AT Ao (RS : gydTe, A1 GHIRT HB G g | Fa¥ gl Al § b
3TATS TR BHR YR Q9T Dl MRATIT B arell Y31 S Bl g=gd1e <l §, Sl
Blfad 9918 Sl §1 1 Ueb 3189 HE &1 AR 4l &1 3T v BT =T g b 374l -
I & ggel & At SrdbreH! arare e <11 R8T o1, S9H 24 WWed & AR
ISR § A TG 3 T, Al ITa! T FA1 I8 2 & S fofg WRaR
HIs VAT Uiferlt 81 oS 2 ...(@ag™)... § qam1 @redl g & S9a! Wi Afsdhd 3
gfaen g ARyl wEIey, ofel & & R SRuT 89 MiRalf=Id 81 38 &, Sa! gl
TS & forq 1 AfShel B Gfaem gl a1fey, wifd S+ 9 U 7€l 8Id 8, 9 9gd
&1 AP HHI W S I8 &, SAY 5 TRG H Y] L1 [SeAT1 are] g, gwgara|

SHRI P. WILSON (Tamil Nadu): Mr. Chairman, Sir, | congratulate the awardees who
have won Oscars. | am really happy to say that the film was shot in Ooty which is the
Queen of Hills and where elephants are protected. In fact, we have an elephant
corridor there. Our Chief Minister, Mr. M.K. Stalin, is taking all the steps to protect
the elephants, so that they can freely move and they are not disturbed. The whole of
India takes pride in this movie. In 1960s, our then Chief Minister, Dr. Kalaignar, wrote
script for Parasakthi in Tamil. That film ran for one year and Sivaji Ganesan became
popular because of that film. We Indians have talent, and we should be proud that the
whole world knows about our talent. Thank you, Mr. Chairman, Sir.
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MR. CHAIRMAN: The hon. Minister, Shri Anurag Singh Thakur.

G 3R JAR §3A%; SR Jad HRiA AR Wl WA (3 R fig S1gv):
TIRHT AR, I Yol ol § 3TqHT MART § o MU {31 741 I B8 B 3TATR
feam WA fhed ST 1 921 3R g1 WR | Sl g 74 2, 'STRIARSR' & '1e -
I 5 7 had S20, gich AT BT fadl S &1 B/ fBa1 g1 I8 9Ra & oy kg
D! 919 & & iR -95 # AR fhed ST 1 U 8, dfcd |1-Q1 3TaTresd U &l
& fHa1 81 W=, fhen &1 gA a1 I8l W oY &, oifdh Sfea fiheq dce &l ool
_g{f%l?ﬂ 3 NNEl %\r, AR F EW%:’ f& Brand India has arrived, and it is just a beginning.
India has the potential to become the content hub of the world. Let us work together

to make India the content hub of the world. Nothing is regional today. The Prime
Minister says 'local to global'. Our regional has become international. That is a big
achievement for India. 3%, S99 do! 910 I8 & T Mg TG ?@TCWTEH T T T AT,
I8 9gd ART HIIRAT H S gaT, <A1 § B8 Febdl g b 30 T, AT ST & HRISI
ANl & feell § A1 A1 99T R8T 2, Tl WIRA B G B G TSl g7 WX H g9 &
2l

TR, et 99T H fhedt 91 - 'S gfetthe fewR¥'| I BIc! 91 81 51 I8
BIC goic &b A1 g1, I8 b Wiel SIagHeyl oA, oifdh AT I I S Jebrd
BN BT &, I9h oY H U] 3R ¥ IT 984TS ol gl Jfd I Rr=ery el off
B AXBR H 3l Wl &, 8 P8 Ahd © [dh 891 IR g9b o7 T fHhT| S
SRIe! fher hikcad gafT, dd ISTHiel St 3R Sa! g1 < 7 S 999 981 IR dos
MR S BT & 5T, & IR el &1 I ge™ & forg w9 feam &
e hiRead H Al 519 WIRA 3iR ¥ 1 3 STHfed eIgsl &1 7541 auiig 71,
Al 19 Ugoll IR fft T BT dhl 3% 3R folr, a8 oo 99 I8f wRd &1 e
TR, U o 918 GA%T 98 &1 7, S8l IR WIRd A fheHl & & H 3151 H1H {6 2|

it TR : 3T FA BIToTQ|
Y 3rRTT g BTgpR : ¥R, § 99 1 e o o7t 919 W SR @ |

it 9uTafa : v fieel

7t IR 8 SR : 1, H U AT 4 3791 91 TeH B G|

AR, 4l el ATe Hodl TR &1 Jarsil &1 SIoFer 3mar A1 991 39 49
He & AR I Had gY TF=Id1 Bl & b STd ATH DI HISTH DI TG AT, AT SBI
%81 {5 89 B FHoavd YITH ST A1 &1 31 o b I 79 S &F T FoIrga|
AR, YR fheHT BT g 3R I T BT BIH I Hod YRRT & garsii 7 faal
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3R a1 A1 & B! IS HYR Sl BT AT & T MY Q1 AT =ehadl BT T -
Foret, o1, forel, ST ST, i 7T, 377 ST, B9 UR 3MTST & YT Si¥ I 32 &l That is
the impact of the film industry. T8 H AT B8 BT g feh AT 'SRIARSR' = ST BT
fpaT &, S9F Yo TR folka™ dT1el, Teder fora aTel fasii=s J41e Sff 59 981 &
e fl 21 I8 TR o a9 93 99 &1 91 § f5 S dad R & e
!, I Ush 310 afth Wl &1 Udb 3120 th Bl g PR 59 Ha Bl (o] 9 &I
¥R faam T, 9 foy W § 9gd YR Udhe IRl g BF 9l 3R |
NRARIAR' 3R ' gfefthe f@wRd' & |9 ARl Bl 9gd-9gd q9Ts 3R
BTG |

it Tkl ; i areg e I

SHRI ABDUL WAHAB (Kerala): Sir, | congratulate all the artists and even the BTt #R1
WQﬂ, g 5T B8R R H 17T B Sir, | have a special request to you. Why can't we,
MPs, have Naatu Naatu in front of Rashtrapati Bhavan? Sih Lcl\;bﬂ & IRTSC BTS9

S M I8 61 &, I 89 gARI Slua) 94 Sfl & farsd & | A1g A1 BRIl Thank

you, Sir.

SHRI RAVICHANDRA VADDIRAJU (Telangana): Sir, | would like to associate myself
with this issue of Oscar Awards.

MR. CHAIRMAN: Now, Shri Jaggesh. | am sure that he is from the industry. | had an
interaction with him; it was an extremely lively interaction. Please go ahead.

SHRI JAGGESH (Karnataka): Sir, | thank you for giving me an opportunity. | would
like to reintroduce myself and my career. | started my cinema career in 1980. | have
done about 150 movies in Kannada as a hero. We were very unlucky in those days.
When we acted, even the next State could not watch it because there was no
internet, media, etc. Only print media was there. Today's generation is very lucky. If
you do anything, immediately, it can be watched by many people, even in overseas
places. That is the time which has been created in modern India. So, in this period, |
would thank our M.P., who is also one of the best writers. We have stepped into
Oscar Awards. This is a dream for every cinema artist to get an award in Oscars. |
am very grateful because Modiji used to tell one word that all the Indian languages are
atma of Bharat. He used to say that like that, we Indians have started taking awards
outside. This is the stepping stone of success which we have started now. In future
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days, | think, we Indians would rock everywhere, in every field. That is my feeling. |
once again congratulate my dear friend. Thank you for giving me time.

37 FoTigat @ (JAST) @ [, 31T T HATBR & AT G 98 7T A8 8l X8l &
o5 BHIRT <20 QI-QT JARBR S BR AT 81 H Feq b AU G| Bl a1d F FEAd g
3R AR <%0 Bl R I qeTs <1 1841 §, 98-8 gdrs|

MR. CHAIRMAN: Shri V. Vijayasai Reddy and, then, | would take up the next Agenda.

SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, one issue, which we have
conveniently forgotten, is when a cinema or documentary of artistic nature of such a
magnitude is produced, it is not because of one person or two persons but it is
because of the hard work that has been put in by hundreds of people, be it
technicians, artists etc..

MR. CHAIRMAN: Yes.

SHRI V. VIUJAYASAI REDDY: Therefore, the appreciation, that is being offered or
conferred on this, should go to everyone who has worked for the film or the
documentary, as the case may be. Further, irrespective of the language, irrespective
of the religion, caste, creed, there are artists everywhere and, therefore, these
regional feelings or sub-regional feelings or linguistic feelings should not be there
while appreciating this. Thank you very much, Sir.

S1. guig Bradt (STR U=90) : WR, AT 59 Al B 39 AR & da¥ H o
A=Y 3T, Il 7Y 99 H Ydb 2 31T 31R H+T AT b I F&1 & yedl W I g

ST A AT, ST, AiFel AHRE St 7 &8 o '|1e’ 3res &l Seafy <e’
TS T IR IR &P H S 9 91 WY 7, 98 WRd M BT A=A B T,
T =t I B U 2Iid ¥ D1 TN galolg 81 fhar S, Jife Ared d S9!
3Tf¥edfth W Tl 2, ST 1S ¥ B YN fhy S &1 I8 SIE0r 4R Bl &l
flheHl | 7RG &7 AR 21 Al AFBiT § ATed & oy U& dlehiiogH g 8, S
I P FHDE 2l IFH Al S 9 &1 1 39 gAY ¢ § U IHH I i I B B
3Tf¥egfh Tl BIci §1 SHD A1 IHH I 316 39 Sidh IUT AIFd4 4 8, S R g+
&b ATCARTE ¥ &1 AT Y31 el & b 59 1S 2Teq b SR SURT o7 wreq &
2, SUH SRV W IR BT U gra? 997 @l 8, Sl 3Fd &It & oy 98d
HHRTHD HI 9T 2
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MR. CHAIRMAN: Hon. Members, before | call for Papers to be Laid on Table, | have
felt the sense of the House. The hon. Minister, who is present here, and we gave him
the floor also, would organize for the Members of Parliament and their families
screening of these two movies by getting in touch with the Leader of the House and
the Leader of the Opposition. That would be a good step. | am sure the hon. Minister
would do it after consulting both of them in a time-bound manner and effectively.

i} SR {78 ST < IR, § Al § b 89 Al o o 39 a1 WIHrg SR &1 81
HhdT 2|

AR, H AT @A S UG A Y- Sif & A1 01 o 3 T
31T 81 grel g

MR. CHAIRMAN: Now, Papers to be Laid on Table.

PAPERS LAID ON THE TABLE
Report and Accounts (2021-22) of IICA, Gurugram and related papers

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (RAO
INDERJIT SINGH) : Sir, | lay on the Table, a copy each (in English and Hindi) of the
following papers:—
(a) Annual Report and Accounts of the Indian Institute of Corporate Affairs
(IICA), Gurugram, Haryana, for the year 2021-22, together with the
Auditor's Report on the Accounts.
(b) Statement by Government accepting the above Report.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No.L.T.9076/17/23]

Notification of the Ministry of Power

e w=rerm § wow w3 (st T re) : AR, # faea «iffraH, 2003 @ aRT
179 & 3 b fagld Widexor (Srgar snaid ara e[ Ide ghgal &
ST Faret ) faFH, 2023 D1 JBTRIA B dTeil [qed HATed 1 SegaT 4.
A1.8.0.-S1.ud. 17-13/4/2022 E1.3.E1.S1. 99T, oI 30 STERT, 2023 BT b Tl
(ST ot fe=al /) 4T Ue el UR Il g

[Placed in Library. See No.L.T.9499/17/23]
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Notifications of the Ministry of Finance

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (DR. BHAGWAT
KISHANRAO KARAD): Sir, | lay on the Table:-

(i) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Finance (Department of Economic Affairs), under Section 12 of the
International Financial Services Centres Authority Act, 2019 and Section 4 of the
Securities Contracts (Regulation) Act, 1956:-

(1) No. 329/IFSCA/Bullion Mlls/2021-22, dated the 9th December, 2022,
granting the renewal of recognition to the India International Bullion
Exchange IFSC Limited, Gujarat for one year, in respect of bullion spot
delivery contract and bullion depository receipt with underlying bullion,
subject to conditions specified by IFSCA from time to time.

(2) No. IFSCA/2020-21/India INX/120, dated the 23rd December, 2022,
granting the renewal of recognition to the India International Bullion
Exchange (IFSC) Limited, Gandhinagar for one year, in respect of
contracts in securities, subject to conditions specified by IFSCA from time
to time.

(i) A copy (in English and Hindi) of the Ministry of Finance (Department of
Economic Affairs) Notification No. IFSCA/2020-21/India ICC/126, dated the 23
December, 2022, under Section 12 of the International Financial Services Centres
Authority Act, 2019 and sub-section (4) of Section 8A of the Securities Contracts
(Regulation) Act, 1956, granting the renewal of recognition to the India International
Clearing Corporation (IFSC) Limited, Gandhinagar for one year, in respect of
contracts in securities, subject to conditions specified by IFSCA from time to time.

(i) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Finance (Department of Economic Affairs), under Section 29 of the
International Financial Services Centres Authority Act, 2019:-

(1) No. IFSCA/2022-23/GN/REG028, dated the 13th January, 2023,
publishing the International Financial Services Centres Authority
(Appointed Actuary) Regulations, 2022.

(2) No. IFSCA/2022-23/GN/REG029, dated the 13th January, 2023,
publishing the International Financial Services Centres Authority (Insurance
Products and Pricing) Regulations, 2022.
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(3) No. IFSCA/2022-23/GN/REG030, dated the 13th January, 2023,
publishing the International Financial Services Centres Authority
(Investment by International Financial Service Centre Insurance Office)
Regulations, 2022.

(4) No. IFSCA/2022-23/GN/REG031, dated the 13th January, 2023,
publishing the International Financial Services Centres Authority
(Maintenance of Insurance Records and Submission of Requisite
Information for Investigation and Inspeotion) Regulations, 2022.

(5) No. IFSCA/2022-23/GN/REG032, dated the 13th January, 2023,
publishing the International Financial Services Centres Authority (Manner
of Payment and Receipt of Premium)) Regulations, 2022.

(6) No. IFSCA/2022-23/GN/REG033, dated the 13th January, 2023,
publishing the International Financial Services Centres Authority
(Preparation and Presentation of Financial Statements of International

Financial Service Centre Insurance Offices) Regulations, 2022.
[Placed in Library. For (i) to (iii)See No.L.T.9082/17/23]

(iv) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Finance (Department of Economic Affairs), under Section 3A of the
Government Savings Promotion Act, 1873:-

(1) G.S.R. 52 (E), dated the 27th January, 2023, publishing the Kisan
Vikas Patra (Amendment) Scheme, 2023.

(2) G.S.R. 53 (E), dated the 27th January, 2023, publishing the National
Savings Time Deposit (Amendment) Scheme, 2023.

(3)G.S.R. 54 (E), dated the 27th January, 2023, publishing the National
Savings Certificates (VI Issue) (Amendment) Scheme, 2023.

(4)G.S.R. 55 (E), dated the 27th January, 2023, publishing the National
Savings (Monthly Income Account) (Amendment) Scheme, 2023.

(5)G.S.R. 56 (E), dated the 27th January, 2023, publishing the Senior

Citizens' Savings (Amendment) Scheme, 2023.
[Placed in Library. See No.L.T.9022/17/23]

(v) A copy (in English and Hindi) of the Ministry of Finance (Department of
Economic Affairs) Notification No. SEBI/LAD-NRO/GN/2022/111, dated the 2nd
January, 2023, publishing the Securities and Exchange Board of India (Employees'
Service) (Third Amendment) Regulations, 2022, under Section 31 of the Securities

and Exchange Board of India Act, 1992.
[Placed in Library. See No.L.T.9081/17/23]
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Report and Accounts (2021-22) of SECI, New Delhi and related papers

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.
MURALEEDHARAN): Sir, on behalf of my colleague, Shri Bhagwanth Khuba, | lay
on the Table:-
(1) A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:—
(a) Eleventh Annual Report and Accounts of the Solar Energy Corporation
of India Ltd. (SECI), New Delhi, for the year 2021-22, together with the
Auditor's Report on the Accounts and the comments of the Comptroller and
Auditor General of India thereon.
(b) Review by Government on the working of the above Corporation.

(2) Statement giving reasons for the delay in laying the papers mentioned at (1)

(a) above.
[Placed in Library. See No.L.T.9167/17/23]

I. Notifications of the Ministry of Finance
Il.LReports and Accounts (2021-2022) of IFCI Limited, New Delhi and IRDAI,

Hyderabad and related papers

DR. BHAGWAT KISHANRAO KARAD : Sir, | lay on the Table:-

l. (i) A copy (in English and Hindi) of the Ministry of Finance (Department of
Financial Services) Notification No. IRDAI/RI/1/189/2023, dated the 31%' January,
2023, regarding Obligatory Cession for the Financial Year 2023-24, under sub-

section (6) of Section 101A of the Insurance Act, 1938.
[Placed in Library. See No.L.T.9099/17/23]

(i) A copy (in English and Hindi) of the Ministry of Finance (Department of
Financial Services) Notification No. G.S.R. 79 (E), dated the 1* February, 2023,
publishing the Debts Recovery Tribunals and Debts Recovery Appellate Tribunals
Electronic Filing (Amendment) Rules, 2023, under sub-section (3) of Section 36 of

the Recovery of Debts and Bankruptcy Act, 1993.
[Placed in Library. See No.L.T.9098/17/23]

Il. (A) (1) A copy each (in English and Hindi) of the following papers under sub-
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section (1) (b) of Section 394 of the Companies Act, 2013:—

(2)

(b)

Annual Report and Accounts of the IFCI Limited, New Delhi, for the year
2021-22, together with the Auditor’s Report on the Accounts and the
comments of the Comptroller and Auditor General of India thereon.
Report on the performance of the above Corporation, for the year 2021-
22.

(2) Statement (in English and Hindi) giving reasons for the delay in laying the

papers mentioned at (1) (a) above.

[Placed in Library. See No.L.T.9097/17/23]

(B) A copy (in English and Hindi) of the Annual Statement of Accounts of the

Insurance Regulatory and Development Authority of India (IRDAI), Hyderabad, for
the year 2021-22, and the Audit Report thereon, under sub-section (4) of Section 17
of the Insurance Regulatory and Development Authority Act, 1999.

[Placed in Library. See No.L.T.9100/17/23]

Reports and Accounts (2021-2022) of NIMHANS, Bengaluru; CNCI, Kolkata; and
LGBRIMH, Tezpur and related papers

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE
(DR. BHARATI PRAVIN PAWAR): Sir, | lay on the Table, a copy each (in English
and Hindi) of the following papers:—

® @

(b)
(©)

(i ()

(b)

(©)
(d)

Annual Report and Accounts of the National Institute of Mental Health
and Neuro Sciences (NIMHANS), Bengaluru, for the year 2021-22,
together with the Auditor's Report on the Accounts.

Review by Government on the working of the above Institute.

Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No.L.T.9202/17/23]

Annual Report of the Chittaranjan National Cancer Institute (CNCI),
Kolkata, West Bengal, for the year 2021-22.

Annual Accounts of the Chittaranjan National Cancer Institute, (CNCI),
Kolkata, West Bengal, for the year 2021-22, and the Audit Report
thereon.

Review by Government on the working of the above Institute.

Statement giving reasons for the delay in laying the papers mentioned at
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(a) and (b) above.
[Placed in Library. See No.L.T.9203/17/23]

(i) (a) Annual Report and Accounts of the Lokopriya Gopinath Bordoloi
Regional Institute of Mental Health (LGBRIMH), Tezpur, Assam, for the
year 2021-22, together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No.L.T.9201/17/23]

Reports and Accounts (2021-2022) of NPCC, New Delhi and WAPCOS Limited, New
Delhi and related papers

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI ( SHRI BISHWESWAR
TUDU): Sir, | lay on the Table a copy each (in English and Hindi) of the following
papers under sub-section (1) (b) of Section 394 of the Companies Act, 2013:—

(i) (a) Sixty-fifth Annual Report and Accounts of the National Projects
Construction Corporation Limited (NPCC), New Delhi, for the year 2021-
22, together with the Auditor's Report on the Accounts and the
comments of the Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No.L.T.9066/17/23]

(i) (a) Fifty-third Annual Report and Accounts of the WAPCOS Limited, New
Delhi, for the year 2021-22, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor General of
India thereon.
(b) Review by Government on the working of the above Company.

(i) Statements giving reasons for the delay in laying the papers mentioned at (1)

(N (a) and (ii) (a) above.

[Placed in Library. See No.L.T.9065/17/23]
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REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON AGRICULTURE, ANIMAL HUSBANDRY AND FOOD
PROCESSING

S1. AT GEIaRE qis (AERTSY) : HeIed, H A9 Hefea S, ug[urer 3iiR ETe
TRIEHRY] el ST IR AR (2022-23) & FfeiRad ufdssl & gah-ud
gfer (TUSit dor fewil /) |HT Uee uR Rl §: -

(i) Fifty-first Report on Demands for Grants (2023-24) pertaining to the Ministry
of Agriculture and Farmers Welfare (Department of Agriculture and Farmers
Welfare);

(i)  Fifty-second Report on Demands for Grants (2023-24) pertaining to the
Ministry of Agriculture and Farmers Welfare (Department of Agricultural
Research and Education);

(i) Fifty-third Report on Demands for Grants (2023-24) pertaining to the Ministry of
Fisheries, Animal Husbandry and Dairying (Department of Fisheries);

(iv) Fifty-fourth Report on Demands for Grants (2023-24) pertaining to the Ministry of
Fisheries, Animal Husbandry and Dairying (Department of Animal Husbandry
and Dairying);

(v) Fifty-fifth Report on Demands for Grants (2023-24) pertaining to the Ministry of
Food Processing Industries; and

(vi) Fifty-sixth Report on Demands for Grants (2023-24) pertaining to the Ministry of
Cooperation.

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON SOCIAL JUSTICE AND EMPOWERMENT

STl GRET STt (FE0 U9 @ J8163, H SIS BRI AT B & AN
2023-24 & A H fqURT FfSra AmiTe = 8fR S1fSraRar ddel daey wmi)
GART & FaTeid ufrded &1 U uf (RIS a2 2= #) 991 9ed IR 3@l gl

MR. CHAIRMAN: Motion for election to the Post-Graduate Institute of Medical
Education and Research, Chandigarh. ....(Interruptions)...

SHRI NARANBHAI J. RATHWA (Guijarat): Sir, Reports of the Department-Related
Parliamentary Standing Committee on Rural Development and Panchayati Ra; !
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MR. CHAIRMAN: It will come. Dr. Bharati Pravin Pawar to move a motion for election
of one member to the Post-Graduate Institute of Medical Education and Research,
Chandigarh. Yes, please.

MOTION FOR ELECTION TO THE POST-GRADUATE INSTITUTE OF MEDICAL
EDUCATION AND RESEARCH (PGIMER), CHANDIGARH

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE
(DR. BHARATI PRAVIN PAWAR): Sir, | move the following Motion:—

"That in pursuance of clause (g) of Section 5, read with sub-section (1) of
Section 6 of the Post-Graduate Institute of Medical Education and Research,
Chandigarh, Act, 1966 (No. 51 of 1966), this House do proceed to elect, in the
manner as directed by the Chairman, one Member from among the Members of the
House, to be a member of the Post-Graduate Institute of Medical Education and
Research, Chandigarh."

The question was put and the motion was adopted.

RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE

MR. CHAIRMAN: | have to inform Members that the Business Advisory Committee in

its meeting held on the 13™ of March, 2023, has allotted time for Government

Business as follows:—

1. Time allotment for discussion on the working of each of the following
Ministries during the second part of the Budget (259") Session:——

() Skill Development and Entrepreneurship;

(i) Rural Development;
(i) ~ New and Renewable Energy;
(iv)  Cooperation;

(v) Textiles; Four Hours

each
(vi)  Fisheries, Animal Husbandry and Dairying; and

(vii)  Railways
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2. Consideration and return of the Appropriation Bill
relating to second and final Batch of Supplementary
Demands for Grants for 2022-23, after it is passed by
Lok Sabha. Six Hours

3. General Discussion on the Budget for the Union | (fo be
Territory of Jammu & Kashmir for the year 2023-24. discussed

4, Consideration and return of the Appropriation Bills | fogether)
relating to the following Demands, after they are
passed by Lok Sabha:-

Supplementary Demands for Grants for the Union
Territory of Jammu & Kashmir for the financial year
2022-23 from the 1°* April, 2022 to 31°' March, 2023.
Demands for Grants for the Union Territory of Jammu
& Kashmir for the financial year 2023-24 from the 1°
April, 2023 to 31%' March, 2024.

5. Consideration and return of the Appropriation Bill | Four Hours
relating to Demands for Grants for 2023-24, after it is
passed by Lok Sabha.

6. Consideration and return of the Finance Bill, 2023,

after it is passed by Lok Sabha.

2. The Committee also considered the issue of inviting Leaders of Parties, which
are not represented at the moment in the Business Advisory Committee, as Special
Invitees to its meetings. This issue was brought to my notice by several Members.
The Committee, after discussion and deliberation, authorized the Chairman to take a
decision in the matter. That shall be conveyed.

REGARDING NOTICES RECEIVED UNDER RULE 267 AND VARIOUS
OTHER MATTERS

MR. CHAIRMAN: Selected notices have been received to be raised during Zero Hour.
Shrimati Jebi Mather Hisham. ....(Interruptions)....

SHRIMATI JEBI MATHER HISHAM (Kerala): Sir, ... ...(Interruptions)...
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|UT & AT (3 IR M) : 97, ST G T 9@ <& © 6 39 98 & IS
geAl & ol ARG ¥ Y[ B ...(FGEH)... I8 954 garayel R 2 &
S TRIR AN BT BT UIeT 3R J1DhT fJuet ToRaiarst HR @1 2l ... (g™ ). .
3MRER I8 TS BT YA &, [HdT Rk BT 9HH 21 2 ... (FaeH)... I
I GG B 3T Bl ...(FAH). .. ST Fa1 Bl (AT R YIRIRIE AT ST 2
..(TAYT)..... fHE A S H SR ... (). ..

MR. CHAIRMAN: Please. ...(Interruptions)...

SHRI SHAKTISINH GOHIL (Gujarat): Sir, my notice. ....(Interruptions)...
1l STIRTH THE (H11Ch) : TR, WRHRTE Sl BT ANCH &l ... (FGEH). ..
MR. CHAIRMAN: One second. ...(Interruptions. )...

37t STIRT 390 2 W), B8 il &1 A 21 ... (e ). ..

MR. CHAIRMAN: Hon. Members, please take your seat. Hon. Members, to err is
human. Am | right? And sometimes it does take place. We had such a seamless
session because there was recognition to us all through great feats at Oscars. |
thought this will be a day when notices may not be taken up, but now that | have been
reminded--to err is human. ... (Interruptions)... Wait! ....(Interruptions)...

SHRI JAIRAM RAMESH: Sir, Shri Shaktisinh Gohil has given notice.

MR. CHAIRMAN: Hon. Members, | have received notices under Rule 267. Shri
Pramod Tiwari has given notice and there are similar notices by his colleagues...
(Interruptions)...

PROF. MANOJ KUMAR JHA (Bihar): Sir, what is the subject ?

MR. CHAIRMAN: | would read the subject. | will tell you, | will read the subject
because one of the very senior Members of Parliament indicated to me that whatever
view you take on a particular notice, it is imperative that through the Chair, the House
and the people should come to know what issue the Member seeks to raise. But
since Shri Pramod Tiwari is in sound company of other six-seven Members, who have
raised the same issue, | am giving out their names and then | will read the subject.
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12.00 Noon

Shri Pramod Tiwari, Shri Akhilesh Prasad Singh, Shri Syed Nasir Hussain, Shri K.C.
Venugopal, Shri Kumar Ketkar, Shrimati Jebi Mather Hisham, Dr. Amee Yajnik, Shri
Neeraj Dangi; they all have raised an issue to discuss the Government's failure to
constitute a Joint Parliamentary Committee to investigate the charges of fraud,
corruption and financial mismanagement done by Adani Company of Group.
...(Interruptions)...

The issue has been raised also by Dr. K. Keshava Rao - 'demand to discuss
Hindenburg Report on M/s. Adani Enterprises and other companies of the group',
and this has also been raised by Shri Sanjay Singh. Shri P. Wilson has raised the
issue to discuss 'return of Tamil Nadu Prohibition of Online Gambling and Regulation
of Online Games Bill, 2022 by the Governor of Tamil Nadu'. ....(Interruptions)...

T AT WS : WX, I gHIeC &
it uTafey : I8 s7Ice 8! Gentlemen, | can tell you. ... (Interruptions)...

8 dom Rie (W o 8w, fRee): WX, W) Heolde T8i gardl Tl
... TAIH)...

MR. CHAIRMAN: You have the same subject as Dr. K. Keshava Rao, | said.
...(Interruptions)... Mr. Sanjay Singh, your subject is the same as that of Dr. K.
Keshava Rao and it is not coincidence. ...(Interruptions)...

st W1 RIE : TR, 319 3119 39 R fS¥h 3 TS &Y SIfUL...(Faem ). ..

MR. CHAIRMAN: Shri Binoy Viswam has raised an issue to discuss the post-poll
violence in Tripura, the one which has also been sought to be raised by Shri Sandosh
Kumar P. Hon. Members, the issues you have raised are the ones that can be
agitated upon by other means. That being the situation, | am unable to persuade
myself to accede to the same. ...(Interruptions)... Hon. Members, please.
...(Interruptions )... Please take your seats. ...(Interruptions)... Take your seats.
...(Interruptions )... The Leader of the House wants to say something.
...(Interruptions ...
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#it N T AR, Sl H 9gd Aeayul [TuF ISTIT A1, ST S BT RHAT & q1
ST a1 8 3R WY IR WX UTfeiarde 91 89 4l & W1 S A1 ST g7l &l
.. (I O IR A IS Rl UR ST’ WIR BT T bl 73T, HIRd &
TAT,...(FAYH)... R, YR AT dlid AT IR 5T |HT, ST g el &
IR gl ... (FaEF)... UIfaaric & BT 99 & AgFied Irgui St 9t
gl...(AUM)... G 1 8 b e I8 ugell 9R g3l 8 &b qiferamie Il =i
TS, HETHIeH IIeUf S - 39 I9d $UN 39 YHR & IRIY 1Y 17, 59 JHR &
FRIgR ¥eg AT [BY Q... (FGLH)... 984 AYANSTD Ueq SHIATSA [y
MQI.....(FILH)... A GHTITT ST, 379 A1 $9 91 &1 (=1 Bl (Fagm). ..

MR. CHAIRMAN: Hon. Members, take your seats. ...(Interruptions)... And, | can
tell you Members, Shaktisinhjiis not hard of hearing. ... (Interruptions)... Shaktisinhji
is not hard of hearing. Very frequently, Shaktisinhji recollects his role as the Leader of
the Opposition. | would persuade him to forget that. ...(Interruptions)... Take your
seats. ...(Interruptions )...

1t RS RIS : T Y 59 91 Bl a7 B 2 3R 31U Wl BT b U fawy uR 377
A} FTSC 81 I8 Idhd &, Flgeic ol N8 Ahd &l ...(FIHH)... W dR R, o9 Udh
AT FaT <97 & 9187 SR, 10! UTferim™ic & aR § U Sce-d1g 93919 &Y,
IS HIfedcs 2, I8 A1 Ud eHhT 31T Bl ...(FAYH)... Dl~cced Alfdsid Wi
PBd © [P B Adh! 59 91 B! a1 W Bl T} 3R I7 I8T UX 3MMHhR AT Wi
ARTHY IS0, Rifp UTferamic § HW-At Arsad &1 3% =1 T Tl ...(aaem )...
AT TR ATEE A, TIRAT 19 &b AT M AR A1 FSEY TaRaq =1 Y /o=
el W 39 910 B! g DI & b 57 Al 99 & UIfTATHT & BIRIR H B4 I8 B4
T oM ..(AET).... A1 FHIRT S, & Y a1t grhst & Aamit &l s 83+ §
fr PA TV BH & W, VI THhA & $HUX I I § 32 ! ...(Fae™)... Bs
foel wifeat & Aareil gRT U fawy uR e1g=i T 7 &b A1, I8 IRAd § W Bl
fawa 21 ...(caem)... § 91 9t urdTsT 3 ordiel BT fob d 39 91 & g1 & b U
AR FHR 3% gIfermie | Uifolime & Taga=l & gl ...(ae)... fageh el
R SRR UTFAATHE BT IS BRI DI BIFRTIT B B ....(TIEH)..

MR. CHAIRMAN: The House stands adjourned to meet at 2.00 p.m. today.

The House then adjourned at seven minutes past twelve of the clock.
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The House reassembled at two of the clock,
MR. CHAIRMAN in the Chair.

SUPPLEMENTARY DEMANDS FOR GRANTS, 2022-23

MR. CHAIRMAN: Supplementary Demands for Grants, 2022-23, Shri Pankaj
Chaudhary.

T =rera # wrow WA (ot depet AledY) : ARIGT, § QRS ST A, 2022-23 B
ST T faRoT (3fUsl T 31 #) |HT Ued IR @1 § ...(Fae™). ..

SHRI K. C. VENUGOPAL (Rajasthan): Sir, what happened to our motion?
..(Interruptions )...

MR. CHAIRMAN: Supplementary Demands for Grants of Union Territory of Jammu
And Kashmir, 2022-23. ....(Interruptions)...

SUPPLEMENTARY DEMANDS FOR GRANTS OF UNION TERRITORY OF JAMMU
AND KASHMIR, 2022-23

o =g # o W3t (o gt @) - wEieT, # 99 2022-23 & forg o oiR
HIHR G rogery (g Hsol |led) &I 3TJURD AT F Dl G2 aTell faxor
(3t o fa=i ) |91 e d IR 3Gl §l ...(agm™). ..

MR. CHAIRMAN: The Budget of Union Territory of Jammu And Kashmir, 2023-2024.
Shri Pankaj Chaudhary.

BUDGET OF UNION TERRITORY OF JAMMU AND KASHMIR, 2023-2024

for wimera 3§ wow Wt (sft deat Gt : ARGy, # O oiR SR Ww Ioues
(FaT Hed |fEd) B SIFATT AT 3R F (2023-24) DI T AT a0y
(3T T fE=<l #) |WT el WR vEar gl
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REGARDING PRIVILEDGE NOTICE AND VARIOUS OTHER ISSUES

SHRI SHAKTISINH GOHIL (Gujarat): Sir, my privilege notice is pending.
...(Interruptions)...

MR. CHAIRMAN: The Leader of the House.

|1 & a1 (3t Ty Mye) : iR TIRET W=, § 9@ g & 98 9ga 99k
9 g1 ...(aHM)... 3P HUR YRT <20 g ATHIT H 8, AR ST 4T 3ThIel
H Bl ...(FAY). .. IS B S STTHEAT &I TS 7, T UhR | <20 B 1
B A& UgaTs s &, H G991 § & I8 98d o) TR 97 2l...(@magm)... {5
TAIRI = IR Bl B W B BT B [T, ﬁ?{?ﬁ?ﬁﬁﬂﬁﬁéﬁwﬁﬁ?ﬂ@ﬁ
YRT & HUR 3MMHHAY ST, YR B GifelIHC & SR, YR & I, IferaHe &
IR H ST TAdH AT 918 §, 980 o JATY dRIdb A TAR Fed & IR H, T iR
FIRAT &b IR H IR Uh JHR W HRd & Albdd & IR § 59 TR A TP a1 A
gw1ery {6y 8, 98 98d & iR v g1 ...(xagm).... §9 W) 93] 4R & 984
3MMHR HIHT AR ATRTI .. .(IHTH).....

SHRI K. C. VENUGOPAL (Rajasthan): Sir, Shri Gohil has given a privilege notice.
...(Interruptions)...

it e Mre : AT AR S, U aRe O g $9 <91 &6 O 9 IR 8,
AR TRW ST120 B ST JET 2, T gAR! URASH 21 ...(Fae™)... 3S ) fawa
DT TP~ THR THRITAT B &Il 8 3R Q1 fdwd YRT &1 TR% <9 W&l & b
IR ST e | IThT I B ...(FAHH). ... 31T X [49a & <20} b =If1ail b
3TeMY geT #H31 ves AIGl Sl & $W feal g8 8, Rifd 9 fava 3 qawisii &
FHTET B H ¢ §U &l ...(FaIM)... d IR 399 & oY Usp YR A Ul Alsd &l
...(AY)... BT db b Scoll B U&= a1 W Bpadl & fb fIvg & qaq ey
AT, AR Y S A5 AIGT SN 2l .. (@EETH). ... 3791 3R s W f[4aer § S,
dl 98 <@ o G81 HRA BT B A1 B ...(agH)... T H, 3R UH RS Il
SR HHITH Bl I FAN AT, SY(SRRRT 81, 8¥h & IR ¥ 59 YR I Ihd
T, 39 UBR &b USICT™ 7, Al § GHSIAT § b I8 <21 & oy 9gd guivayul I B
..(FAYF)... R, I© AIB] AT MY, e & AR MR QQE@AIl I AB]
AR AR, TR A ATHT AT 12T AR & G 399 BT ATBR &, 89 b1 41
ISt 2 fh wRA @1 Uiferamie &1 RWae o Sgl § YA JIRIY B 6 319
IR W SRINGC DY fob I8 AG H JATHR ABI AT AT
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2w At (1) |4l q8ied, 931 Rith I8 He-l © o s9R |l &1
Orfarerst Tifesy o= SE 8, W SR A T 9af dR=1ar8d & df

MR. CHAIRMAN: Shri Shaktisinh Gohil seeks to raise a point of order.
...(Interruptions)...

it wifth e Mied : IR, S 238V ...(AUM).... H IS UR 91 X1 1 Rule 238A

clearly says, ‘No allegation of a defamatory or incriminatory nature shall be made by a
member against any other member or a member of the House...’ JgT P offex 3 fa
EIS9 Sl T8 I8 B, 98 dld G4 & HFR Bl $g I8 &l ...(@auH)... 91, §7 Difders
qifew & g1 AR Mfderst Fifcd & sy #9 R®R fhwdl & J@re fBar g 6 afs
AR BT 9 To! WY foram 8 ..(@aegm™)... W 9Ra Ja) H ald 997 & JH&R
F1 gl o1 81 8 AhAIBISFR S A I AT 8 al  ...(=ag™)...

MR. CHAIRMAN: You made your point. ...(Interruptions)... You made your point.
...(Interruptions)...

it sifepfRie mMfger : * ...(=aaem)...

MR. CHAIRMAN: You made your point. ...(Interruptions)... You made your point.
...(Interruptions )...

s} wifep e Mge : W), 915 ...(@ayM ). *

MR. CHAIRMAN: Hon. Members, the Leader of the Opposition yesterday raised a
point of order. | am seized of the matter. | have indicated that | will give my ruling
today. | have had the benefit of interaction with the Leader of the Opposition today. |
have also had the benefit of interacting with senior Members of the main opposition
party and also the Treasury Benches. In this connection, we are also having a
meeting at 2.30 p.m. | have indicated to the hon. Members who interacted with me
that this is a very critical issue. We are required to give a final view to this, because
this will define what we can debate and what we cannot debate. The issue has been

: Expunged as ordered by the Chair.
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agitated by the Leader of the Opposition with clarity and it has been pointed out what
the Leader of the House has said...

SHRI DIGVIJAYA SINGH (Madhya Pradesh): With clarity.

MR. CHAIRMAN: ...with clarity. The Leader of the House has been very focussed on
what he said. ....(Interruptions)...

SHRI DIGVIJAYA SINGH: Sir, it is repetition.

st wumafa: efasy g o, goia @ Rd 9 39 fY s Ir ffee= fFar Bl
fufee 981 gF1 9feu, iR 99 9 ot 7 wlY Yfufee= srex faar gl

SHRI DIGVIJAYA SINGH: He is repeating the same subject and same thing every
time. ...(Interruptions)... He is repeating the same thing morning, afternoon,
morning, afternoon, Sir. ....(Interruptions)...

MR. CHAIRMAN: Digvijaya Singhji, you can be charged for repeating as Chief Minster
for a second term. ...(Interruptions)... X, ufes = o 8T Bl Meaning thereby,
repetition is healthy for democracy. ...(Interruptions)... Am | right?
...(Interruptions)... No; no, repetition ....(Interruptions )... Digvijaya Singhji is right
...(Interruptions )...

SHRI SHAKTISINH GOHIL: Our rules do not permit for repetition. ....(Interruptions)...
Our rules say that repetition is not permitted in the House. ...(Interruptions)... This

is what our rules say. ...(Interruptions)... S & A Ufee YRRITS T2l
&l...(FE). .

MR. CHAIRMAN: Just one second. Hon. Members, Shaktisinh Gohilji has sent a
communication to me. Communication of every Member of Parliament is attended by
me with expedition. | have gone through his communication. It is very well-worded.
We have sought an input from him. And, we have requested him -- he must be
getting a communication, if not already got it -- to make it available at the earliest.
While the communication was very well premised, the factual part of it was not
indicated there. So, we have requested him to give that. He will get a communication
to this effect. | am seized of the matter. | can assure you, any issue raised by any
Member, in any capacity whatsoever, will engage me with full involvement. And, | will
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certainly take a call on it. | have devoted a major part, today and yesterday, in
interacting with hon. Members. We will examine the situation -- the constitutional
provisions, the rules we have framed, the directives that have been directed by earlier
Chairmen, the directives that have been imparted in the Lok Sabha, the situation that
is obtaining anywhere in the globe -- and, then, we will take a view. Suppose we
hold today that even if the entire House is of one voice, but the rule comes in between
for discussion, we will have to deal with that. So, we are meeting the floor leaders
today at 2.30 p.m. And, | am sure, you will get my ruling at the earliest, maybe,
during the course of the day or tomorrow because this is subject to interaction and
being enlightened. |, on my own, cannot have a point of view. | will have a point of
view after having collated all other points of view. And, then, | will take a call. | am
seized of your matter. You have raised it very carefully, except on one point that you
did not provide me the factual premise on which you seek intervention. You think, it
is a part of proceedings. | have indicated in my response to you to please spell it out
so that | have, before me, a factual matrix and, then, take a call. Now, Mr.
Bhupender Yadav.

iaRYT, 99 3R STear] aRas #3it; oI 5/ iR IR #311 (3t u=s a19a) ¢
TIRHT AR, WAL & ATCh 79 4 ...(FFEH)...

MR. CHAIRMAN: Bhupenderji, please speak on this point only. No transgression
from this side or that side. ... (Interruptions)...

SHRI BHUPENDER YADAV: Sure, Sir. | will speak only on this point and nothing else.

W, Afda™ & nféha 790 # 'uiferamie’ g &1 SYANT fear T Bl
qiferamie H ST 94T 3R dld FHT ST 31 81 H 3Yd A+ 39 8189 & &l
SRISSH & IR | I A1EAT G 1...(FILH).... TY 1957 H ST GHI Bl oc] §ob H (o1
T ® - B9 99T Al 99T & T e . I, Teoil 8id ¥, S84 a8 H SITdhR
g1 & RITTh, BTST & TAURTT & RIATE ATl SDT 15 FUT &6 Ifaiid dsi
feram T 3R HIH TIbx I8 el 1, b Ig 8199 &l NRITST & Raeli qrefl
TAT 8, may be X BISH Bl H=R Bll...(&GYM)... U &1 AH 1987 ¥ I dc
HEAY ST Sif 4 I FHY & dcblele &1 159 AT 471 3rov ({8, gfe 9 1y
T b T U R Difderst Al T91 &7 o1, 3¢ fofv Y Fea= X7 fpan #_71 I8
HE 2 fp O faw * 3 $E1 8, I8 <ied ¥ SIax Uiferamic & foe &gT 21...(aaam ). .
qiferarie § S 8ISW 311 &, g4fey Afe @ig fl AR STgeiax qiferamdie ot

* Not recorded.
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TiRrfeT & fohedt faash Ifth & e%d8iT &Y= 31 910 hadT 8, dI (i3 ©0 9 g9
TSR Iy St <1 il favy ISTT, 98 UshaHd Wl SR & I8 faHT=1 d fa9g 8 3fR
IABT T AIGT HREHT AMECL....(FILTH)....

MR. CHAIRMAN: Shri Raghav Chadha. ...(Interruptions)..

it IEA FFT (USTE) @ W, H IAYBT &N Ho TR 2387 DI W MDA HIAT
AT G ...(HI)... WX, ] THR 240 ...(FIHH)...

MR. CHAIRMAN: The House stands adjourned to meet at 1100 hours on Wednesday,
the 15" March, 2023. ...(Interruptions )..

The House then adjourned at fifteen minutes past two of the clock till
eleven of the clock on Wednesday, the 157 March, 2023.
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